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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 1340-1342 CF 2010
BEFORE THE REG STRAR SUNI L THOVAS

COW SSI ONER OF CENTRAL EXCI SE, | NDORE Appel | ant (s)
VERSUS
M S. AMERI CAN COLOUR LAB ETC. Respondent ( s)

(Wth office report )
Date: 02/09/2011 These Appeal s were called on for hearing today.
For Appellant(s) M. B. Krishna Prasad, Adv.

For Respondent (s) M. Ri shi Maheshwari, adv.
M. P.S. Sudheer, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Appellant is granted four nore weeks tine as a
| ast chance for curing the defects in the amendnent
appl i cation. The sol e r espondent appears in Gvil
Appeal No. 1340/ 10 and pr oposes to file counter
affidavit. Ganted tine.

List the matter on 10.10.2011.

(Sunil Thomas)
Regi strar
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